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KOLKATA | THURSDAY, 23 FEBRUARY 2023

FORM G
Invitation for Expression of Interest for

Yummz Foods Private Limited
Operating in an Agro-Food Processing Industry with Integrated Cold Chain
Facility at Village & PO Khamarshimulia, Krishnagar, Nadia - 741121, WB
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1 Name of the corporate debtor

along with PAN/ CIN/ LLP No
Yummz Foods Private Limited
CIN: U15410WB2012PTC177072

2 Address of the registered office Village & PO Khamarshimulia,
Krishnagar, Nadia - 741121

3 URL of website https://www.yummzfoods.com
4 Details of place where majority of

fixed assets are located
Village & PO Khamarshimulia,
Krishnagar, Nadia - 741121

5 Installed capacity of main
products/ services

Agro-Food processing industry with
2500 MT Multipurpose Cold Storage.

6 Quantity and value of main
products/ services sold in last
financial year

Sale of service – Rs. 15,74,300/-
during FY: 2021-22

7 Number of employees/ workmen Employee: 0 | Workmen: 8
8 Further details including last

available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

Details can be obtained by sending an
email to the RP at the email ID:
cirp.yummzfoods@gmail.com
rrmodi@gmail.com

9 Eligibility for resolution
applicants under section 25(2)(h)
of the Code is available at:

Details can be obtained by sending an
email to the RP at the email ID:
cirp.yummzfoods@gmail.com
rrmodi@gmail.com

10 Last date for receipt of
expression of interest

04.03.2023

11 Date of issue of provisional list of
prospective resolution applicants

09.03.2023

12 Last date for submission of
objections to provisional list

14.03.2023

13 Process email id to submit EOI cirp.yummzfoods@gmail.com
rrmodi@gmail.com

Ram Ratan Modi
Resolution Professional

IBBI/IPA-001/IP-P00051/2017-2018/10125
IBBI Reg Add: Merlin Links, 2nd Floor, Room No. 2F,

Place: Kolkata 166B, S.P. Mukherjee Road, Kolkata – 700026
Date: 23.02.2023 For Yummz Foods Private Limited

AFA No.: AA1/10125/02/291123/104952 | Valid upto 29.11.2023

Sd/- Executive Officer,
Panskura-I Panchayat Samity

For and on behalf of Panchayats and Rural Development Department,
Govt . of West Bengal ,Execut ive Officer,Panskura-I Dev.
Block/Panskura-I Panchayat Samity invites E-Tender in percentage
rates for each of the following Road works under RAST ASHREE by
two cover system. Resuorceful and Bona-fide contractors of
Government /Semi Government /Under tak ing /Autonomous
Bodies/Statuary Bodies and Local Bodies who satisfy the terms and
conditions set out in pre-qualification document and having registration in
e-procurement portal (www.wbtenders.gov.in) under Govt. of West
Bengal may submit their bids.The Tenders shall be available for viewing
in our website The last date of bid submission is onwww.wbtenders.gov.in
09.03.2023 at 05.30 pm.

For Construction/Repair/Up-gradation of Rural Roads
e-NIT No; 23(2022-2023)

NOTICE INVITING E-TENDER
(Two Cover System)

Memo No- 340/E.O./PKU-I Date- 22.02.2023

NOTICE INVITING e-TENDER
e-Tender Reference No-
WBBDR/P-1/051/233/EO/2022-
23 Dated-21/02/2023.
1) 2023_ZPHD_478544_1 to 3
3 nos of Community Hall at
Srirampur, Bogpur & Nadanghat
GP under Purbasthali-I P.S.
Fund-MPLAD Look for detail
you may visit www. wbtenders
.gov.in and office notice board.

Sd/- Executive Officer
Purbasthali-I Panchyat Samity
Srirampur, Purba Bardhaman.




